LOK SABHA DEBATES

LOK SABHA

Tuesday, May 23, 1972/
Jyaistha 2, 1894 (Saka)

The Lok Sabha met at Eleven
of the Clock.

[MR. SPEAKER in the Chair]

Obiteary Reference

MR. SPEAKER : I have to inform the
House of the sad demise of Shri Braj Behari
Mehrotra who passed away at Kanpur on
the 21st May, 1972 at the age of 77.

The Braj Bihari Mehrotra was a member
of the Third Lok Sabha during the years
196267 representing Bilhaur constituency of
Uttar Pradesh. Earhier, he was a member
of the Uttar Pradesh Legislative Assembly
during the years 1952—62. A very amiable
person, he took active interest in scouting.
welfare of Harijaus and willage uphft
schemes.

We deeply mourn the loss of this friend
and 1 am sure the House will join me in
conveying our condolences 10 the bereaved
family,

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDHI) : MR, Speaker, *
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greatly interested in the scout movement,
and also took a prominent part in the
actlvities of the Kanpur Prohibition Board.

He was also a writer in Hindi and published
several books.

Please convey our sincere condolences
to the members of the bereaved famuly.

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : We are all grnieved to hear of
the sad demuse of Shri Mehrotra, On behalf
of my party and on my own behalf, I
associate ourselves with the sentiments your
goodself has expressed. Would you be kind
enough to convey our condolences to the
members of the bereaved family ?
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SHRI SEZHIYAN (Kumbakonam) : On
behalf of my party, I associate myself with
the sentiments expressed by you and the
Leader of the House. Mr. Mchrotra was a
Member of the Third Lok Sabha and bhe
took a very keen interest in the uplift of
the depressed and the backward communities
of society, He was a very keen Parliame1-
tarian and he endeared himself with all the
others who were working here. Once again,
Ijoin in the senuments expressed and I
reguest you to convey our condolences to
the bereaved family.
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SHRI SAMAR GUHA (Contai) : Sir,
on behalf of my party, I associate mysolf
with the sentimenis expressed by you and
the other hon. Members on the sad demise
of Shri Braj Behari Mehrotra. It only
reminds us of the futility of our political
ambitions, J request you fo convey our
condolences to the bereaved family.

MR. SPEAKER : The House will rise
for n short while to express its sense of
SOITOW.

The Members then stood in silence
Jor a short while,
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THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a) The
Vigilance Branch of the Southern Railway
has recently detected a case of re-use of old
ticket. No one actually selling such used
and redated tickets has, however, been
apprehended so for,

(b) A statement is laid on the Table of
the Sabha.

Statement

The Vigilance Branch of Southein
Railway received information that Motor
Chassis Drivers who used to go from Tata-
nagar to Madras, Cochin and Bangalore
with Motor Chassis, used old tickets for
their return journey to Tatanagar by train.
The Vigilance Branch of the Railway arran-
sed a watch which uiltimately resulted in
the detection on 17.4,72 of one such dri-
ver travelling from Madras to Tatanagar
by Madras-Tatsnagar Express oa the autho-
rity of a ticket that was issued from Cochin
to Tatanagar sometime during February,
1972. ‘While the user concerned was hand-
ed over to the GRP st Madras Central
Station for prosecution, (ks person Who
would have sold such a tioket, has not been
apprebended s0 far, The prosecution of
the driver, who was appsshgpded for Vping
oid tigket, s in progress,



